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o IN THE CENTRAL ADMINISTRATIVB TRIBUNAI: ’ '
NEW DELHI
OAfUVRAKx?Ph . 87690
Agri.Research Seémice Scientists Assosn.
APPLICANT(S) ~ COUNSEL
- VERSUS
- Union of ‘India
RESPONDENT(S) ' COUNSEL
. ' ’ ) »
.Datéj ‘Office Report - . Orders
11.5,1990,

Present: Shri Mehesh Srivastava, Coun sel fo
' the aDpllcant. ..

On'?erusal'of‘the relevant material| 1t
is seen that the impugned order is dated
| 27tn March, 1990, No representation seefis
to have been made against the said ordesl,
We are, therefore, of the view that it ifs
too ptemature.for us to take up the mattler,
- at thié stage, as no remedy available urder
Section 20 of the'Administrative Tribundls

the application is dismissed, being

M

. not maintainable.
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t.x. Rasgourabﬁﬁyﬁa ' (T.S. Oberoi)
Member (A Member (J)

Act, 1985, has been exhausted., Accordingly,



